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ORAIL. ANSWERS TO QUESTIONS

Welfare of Miners

*141 SHRI SURENDRA BIKRAM
Wil] the Minister of PARLIAMEN-
TARY AFFAIRS AND LABOUR be
pleased to state

(a) whether Mines Safety Review
Committee has made recommenda-
fiens for the welfare of Miners, and

(b} if so the mam 1ccommenda-
tions and Government's reaction
thereon”

THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA) (a)
and (b) The 1econstituted Mines
Safety Review Committee at its first
meeting  on the 29th October, 1977
has recommended inter~cha  that
where an employee of a coal mune
becomes disabled due to pneumoco-
nwosis or any other orcupational dis
ease due to muning, a member of
his family should be given employ-
ment temporarily or permanently de-
pending upon the temporary or per-
Manent nature of disablement This
recommendation 15 upder the consai-
deration of the Government

The Commuttee glso endorseg the
Proposal of Government to amend the
2576 L.8~1,

2

Mines Rules, 1955, for providing for
compulsory medical examination of
persons employed or to be employed
in munes The draft of the
amendments has been issued for pub-
lication 1n the Official Gazette 0P
31st October, 197T.
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SHRI RAVINDRA VARMA- At
the moment, the government does not
have under consideration any Ppro-
posal to pay pension, but this 1s 2
suggestion which will be considered
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SHRI RAVINDRA VARMA  Act-
ually the number of accidents 1s rot
alamingly on the Increase As tar
as fatal dents are ned, 1f
you compare the figures for this year
and for the equivalent period of last
year you will find that though the
number of accidents has shghtly gone
up, the number of deaths has gone
down both in the case of coal mines
and non-coal mines Therefore, it
can be observed that more emphusis
18 being laid on the mine safetv re-
gulations with the result that the
number of fatalities has shown a
marked decline both in the case of co1l
and non-coal mines.
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SHRI RAVINDRA VARMA 1 shall
try to remember the many questions
that the hon member has raised

MR SPEAKER To the extent pos-
gible

SHRI RAVINDRA VARMA" To the
extent my memoric power allows me
He said according to his information
the number of persons killed this year
15 higher than last year. The infop-
mation we have is and we have no
reason to believe that it ig not as
authentic or more authentic than the
informalion the hon member has as
far as coal mineg are concerned,
the number of deaths has gone down
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from 169 to 168 and that in non-coal
mines has gone down from 62 to 46.
That is why I said there is a marked
decling im the figures. As far as en-
forcement of the safety regulations is
concerned, the House knows that
after this government came to power,
we have taken special measures to

to the safety regulations, The Re-
view Commttee which was consti-
tuted to review the implementation
of the recommendations of the safety
conferences ;3 now meeting regular-
ly. During the last two years .t had
become a casusalty of the Emergency
and after two meetings this Commut-
tee never met since 1975 Now this
Committee hag been enlarged and
made more representative to include
representatives of all trade union or-
ganisations that are related to ‘he
coal flelds and wg have made it am-
ply clear that this Review Commit-
tee must meet every quarter and must
review the implementation of the
safety regulations I can, therefore.
assure the hon. Member that every
step 13 being faken By us to see that
the safety regulations are honoured
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SHRI RAVINDRA VARMA As far
as this question 18 concerned, if you
permit me to answer it as you have
permitled hum to put the gquestion, I
would say that we are taking every
step to see that inspections are car-
ried out regularly and enquiries aie
made promptly and action is taken on
the results of the enquiries promptly
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gorically that it cannot be said that
the number of accidents has increased
«armingly.

Interruptions

The hon. Member ynderstands what
1 am saying
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MR. SPEAKER: Both languages
are allowed.

SHRI RAVINDRA VARMA: Sec-
ondly, as far as the other quastion 18
coneerned, the maln causes of the ac-
cidents that have beean identified are
the fall of roof, the fall of sides and
accdents happen sometimes as g res-
ult of use of explogives ar asphyxia-
ting gases and water levels in these
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SHRI RAVINDRA VARMA: There
are many causes for mine accidents
and the hon. Member has referred
to one of themu. In the recent meet-
ing of the Review Committee some
attention wag paid to this aspect as
well and it was decideq that satistics
of accidents should be amalysed both
from the point of view of what hap-
pens above graund and what happens
underground in the mines.
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As far as the second part of his
question i8 comeerned, I can way that
we will take every step necessary to
see that negligence and mon-fulfil-
ment of the safety regulations are
not the causes of any accident.
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SHRI RAVINDRA VARMA: This
is a question similar to the one that

was asked earlier. [ have already
answered this question.





